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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

E.A. NO. 10/2023
IN

0.A.NO. 214/2021

IN THE MATTER OF:

SHAILESH SINGH ...APPLICANT

VERSUS

CENTRAL POLLUTION CONTROL BOARD & ORS. ....RESPONDENTS

STATUS REPORT ON BEHALF OF RESPONDENT NO. 3 — MUNICIPAL

CORPORATION OF DELHI

I, Dr. Sanjeev Gupta,s/o Late Sh. K.L. Gupta, aged about 56 years, working

as Deputy Director, Veterinary Department, Municipal Corporation of Delhi, am

- authorized to depose the present affidavit on behalf of Respondent No. 3, and do

hereby affirm and state as under:
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1. That Hon’ble NGT vide order dated 30.03.2026 had directed the respondent
i.e. MCD to file a progress report within one month indicating the functional
status o;f Ingesta/Dung Drying Plant at Ghazipur.

2. That it is submitted the work of Ingesta/Dung Drying Plant has been
completed as informed by the Engineering Department of MCD. The copy of
the letter of Engineering Department is annexed herewith as Annexure —R-1.
3. That the Ingesta/Dung Drying Plant is now functional. The photographs

showing current status of Ingesta/Dung Drying Plant are annexed herewith as

L

DEPONENT
sanjeev Gupia
e Dr. ud”,‘ul..L'D‘f- Dj}%’}h,’,ﬂ
2 g \PR 2“16 Incharge, Ghaziput Slaughter House

Verified at New Delhi on this 2q day of N | , 2026 that the contents

Annexure —R-2 (colly).

of the above affidavit are true and correct to my knowledge, and nothing

material has been concealed thereof.
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Annexure R-1

Municipal Corporation OF Delhi

Office of the Executive Engineer (E&M)/HQ-I
Technical Laboratory Campus,

Ghazipur, Delhi-96

No.- EE (E&M)/HQ-I /MCD/ENGG./2026-27/o\ Dated: 6% - oh- %34
To
Dy. Director (VS) GHAZIPUR SLAUGHTER HOUSE
Municipal Corporation of Delhi I[-]'Iunic:?;:l Corpcr.?Eon of Delhi
Ghazipur Slaugh ZTY NOureoreerss gfelpersesccssrnniannsans
P g ter House Datz.,.ieeaee .}Q,. ody % ..........

Name of Work: Setting up Ingesta/Paunch waste/dung drying processing plant
on turnkey basis at Ghazipur slaughter house.

The work for setting up the ingesta/paunch waste/dung drying processing
plant on a turnkey basis at the Ghazipur Slaughter House, under Work Order No.
EE(E&M) HQ-1/SYS/131480001 dated 01.08.2025, has been successfully
completed by the agency, M/s Food Processing Equipment Company Pvt. Ltd., in
joint venture with M/s JD Engineering. The installation has been duly inspected

and found functioning satisfactorily.
{M /

Copy to: - for kind information, please

1. CE(E&M)-III
2. SE (E&M) HQ Jo

3. Office Copy. 1})
D@\w\
Executive Engineer (E&M) HQ-I
JATIN VERMA

Executive Engineer (E&M) HQ-|
Municipal Corporation of Delhi
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y 110096, India
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